FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
SUMMIT CEMINFRA PRIVATE LIMITED OPERATING BUSINESS OF
INFRASTRUCTURE DEVELOPMENT, TRADING AND CONSULTANCY.
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

Sr. No. RELEVANT PARTICULARS
1. | Name of the corporate debtor along with | Summit Ceminfra Private Limited
PAN & CIN/ LLP No. CIN: U45201MH2008PTC217836
PAN: AAECRI1177N
2. | Address of the registered office Regd. Office: Raheja Point Wing B, 7th Floor,

Nehru Rd. Nr Shamrao Vithal Bank, Vakola,
Santacruz (East), Mumbai City, Mumbai,
Maharashtra, India, 400055.

3. | URL of website Not available

4. | Details of place where majority of fixed | No Fixed Asset available with Corporate D ebtor
assets are located

5. | Installed capacity of main products/ | No information available
services

6. | Quantity and value of main products/ | No information available
services sold in last financial year

7. | Number of employees/ workmen No information available

8. | Further details including last available | Details can be sought by sending email at
financial statements (with schedules) of | summitceminfra.ibc@gmail.com
two years, lists of creditors are available
at URL:

9. | Eligibility for resolution applicants | Details can be sought by sending email at
under section 25(2)(h) of the Code is | summitceminfra.ibc@gmail.com
available at URL:

10. | Last date for receipt of expression of | 20-12-2024
interest

11. | Date of issue of provisional list of | 30-12-2024
prospective resolution applicants

12. | Last date for submission of objections to | 04-01-2025
provisional list

13. | Date of issue of final list of prospective | 14-01-2025
resolution applicants

14. | Date of issue of information | 19-01-2025
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

15. | Last date for submission of resolution | 18-02-2025
plans

16. | Process email 1d to submit Expression of | summitceminfra.ibc@gmail.com

Interest




IPE- NPV INSOLVENCY PROFESSIONALS PRIVATE LIMITED
(Formerly Known as Mantrah Insolvency Professionals Private Limited)
Through its Director - Mr. Ritesh Prakash Adatiya

Appointed as Resolution Professional

In the matter of Summit Ceminfra Private Limited

IBBI Reg. No: IBBI/IPE-0040/T1PA-2/2022-23/50021

AFA validity up to: 14.01.2025

Communication Address: 10th Floor, 1003, Zion Z1,

Ramdas Road, Near Avalon Hotel,

Thaltej, Ahmadabad— 380059, Gujarat

Email for Correspondence -summitceminfra.ibc@gmail.com, riteshadatiya0l @gmail.com
Date: 05 December 2024

Place: Mumbai
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‘ BREAK OPEN OF LOCKER ,

The Toliewing hockers will be break apen, If rent 15 net pald wilkim 15 days from this acvertsement

at the conveniance of branch. i any arficles lound in the Sackar will be sald in Public Aucton as

banks extant guidelng. Sales proceeds will be adjusted towards the cost, rénl arears and any

sumplus wil e payabla to cusiomer
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1 { luﬁ | 5912622158 Mr Ihmlu Ihn:ukuai mhh
2 1 181 | 9‘313223142 Mr Rukshad | uhfam Irani
3 43 | 5912598497 Mr. iavi Ratan Patel —
g/~
Place | Mumbal Authorised Difees
Date : 05122024 Indian Bank
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H.0. Law & Recovery Department
Corporate Office, Block-3, NBCC Office Block, East Kidwai Nagar, Delhi-110023
E-mail: ho.Ir@psb.co.in

PROPOSAL FOR SALE OF FINANCIAL ASSETS TO ARCs/ PERMITTED TRANSFEREES

Punjab & Sind Bank invites Expression of Interest (EOI) from all the eligible participants as
per applicable regulations issued by Reserve Bank of India/ regulators for transfer of
stressed loan exposure of 1 account with aggregate Book Outstanding of Rs.40.13 Crore
through E-auction under Swiss Challenge method on “As is where is”, “As is what is”,
“Whateverthere is” and “Without any recourse” basis.

All interested eligible participants are requested to submit their willingness to participate in
bidding process of the account by way of an “Expression of interest”, “Undertaking” and after
execution of “Non-disclosure Agreement’, if not already executed (as per the ijmelines

ho.r@psb.co.in Please visit Bank's website and click on the “link
https://punjabandsindbank.co.in/content/arc for further details (web notice).

Please note that Bank reserves the right not to go ahead with the proposed transfer process
and also modify schedule dates mentioned in web notice, any terms & conditions etc. atany
stage without assigning any reasons by uploading the corrigendum on Bank’s website.

TUEAHT ThHTEh 032E-33%098/3%099
Email : sataramunicipal@ gmail.com
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THURSDAY, DECEMBER 5, 2024

vwuldieT foifics SJVN Limited )
( 9a FH UE fraras W SR 1 999 30FH)
(A Joint Venture of Govt. of India & Govt. of H.P.)
T Hrdtead A Navratna CPSE
CIN No. L40101HP1988G0I1008409

ATTUNLI HYDRO ELECTRIC PROJECT

PRESS NOTICE - E- Tender No SJVN/AHEP/P&C/109/2024/DCB-03
Online bids (e-lender) on Domeshic Compelitive Bidding (DCB) are
invited on behall of SJVN Lid. for “Field Groutability Test at Dam
axis on Left and Right Bank of Attunli HEP" For detajls, please
visit websiles www.sjvn.nic.in, hitps:/leprocure.gov.in and
https:/letender.sjvn.co.in

Bid submission 15 started from 05.12.2024 (11:00 Hrs.) and last
date for bid submission is 26.12.2024(15:00 Hrs..)
Amendment(s)yCorrigendum(s), if any, shall be issued on above
websites only, Head of Department (P&C)
Arunachal Pradesh Projects, SJVN Lid., Etalin, Dibang Valley District,
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\ Arunachal Pradesh-792101 Mob. No. 89831476001, 8448810034 )

PUBLIC NOTICE

[SCHAEFFLER INDIA LTD.]
Registered Office: [15" Floor, ASTP (Amar Sadanand Tech Park),
Banar, Pune, Maharashira, 411045]

NOTICE is heraby given that the cerificale(s] for the undermentioned
secunties of the Campany has/have been lost/misplaced and Hasita
Developers Pvi. Ltd. have applied to the Company to issue duplicate
certificate[s].

Any person who has a claim in respect of the said securities should
lodge such claim with the Company at its Registered Office within 15
days from this date, else the Company will proceed to ssue duplicate
certificate[s] without further Intimation,

The decision of the Bank shall be final and binding. Kind of :
o | | %eme" [soceanal oot | Crtcme | Dl
Date : 05.12.2024 General Manager (L & R) face value
INVITATION FOR PROPOSAL TO TAKE OVER THE ASSIGNMENT T B o Lvigdl P soqs7 | 2269011
OF NRRA UNDER IBC CODE, 2016 READ WITH REGULATION 37 A Pt Ltd Value 10/- 2269060
OF THE IBB! (LIQUIDATION PROCESS) REGULATIONS, 2016)
SHRI LAKSHMI COTYSN LIMITED HetR | Wty . 7053741
: _ Developers of Face 50 83089 A
Liquidator: Mr. Rohit Sehgal Pyt Litd. Value 10/- 7053790
Registered Office: Top Floor, 581, Sector-27, Gurgaon-122001
Email ID: lamrs101@gmall.com, rohit.sehgal@truproinsolvency.com, Hasita | Equity Shares 7053791-
shrilakshmi@truproinsolvency.com Developers of Face sl 83080 7053840
Contact No.:+91 97290 48235 (Mr. Rahul Saini) Pvi. Lid. Value 10/
Last Date for inspection of Documents: 5:00 PM of 20.12.2024 Hasita Equity Shares
Last Date for submission of Proposal: 5:00 PM of 27.12.2024 Developers of Face 50 63094 ;ggigga-
The figusdalor of ShriLakshmi Cotysn Lid, hereby invites the Propasals fram the inferesied perscnis) for Pwt. Ltd. Value 10/-
ther assgnmeant of Not Readiy Realzable Assels (NRRA) sonsisting of the following :
Block Description of Assets to be assigned DET-SELZE Eq‘gﬁgggm 50 43100 7054291
A | 1. Assignment of underlying proceedings/possible accruals for avoidable Pvi Lid. Value 10/- 7054340
transactions undar Section 43 & 66 of IBC 2015 (1A 568/2024 and 1A
56972024} amounting 1o Rs. 364 45 Crores Hasita Equity Shares 2071451-
The abave sssignment would be done by the undersignad on *AS IS WHERE IS, "AS 1S WHAT I8’ Developers of Face 50 6582 2671500
WHATEVER THERE 15" AND "WITHOUT RECOURSE BASIS Put, Ltd. Value 10/-
The assagnment shall be subiect 1o provisions of Ingolvency and Banknuplcy Code. 2016, read win
reguiation 3TAl the msahvercy and bankrupdGy boand of india Hiquication process) regulations, 2046 and aSdf
the F{misbr':s-:fdi_tale-:l Process Information Document Felci Francis Fernandes
Inlerested participants can mspect the available documenis by sending an emad g Place: Pune Director § Authorized Signato

shnlgshmigiruproirsalvancy. com; ames {01 @gmail.com; rehit sehgali@iruproinsatvancy.com with: the
Subsect as Interested n NRRA ol Shd Lakshmi Calysn Lig " 13 5:00 PMod 30 12 2024

Rohit Sehgal

Liquidatar Sha Lakshmi Cotysn Limitedin Ligusdation

IBBI Regn. Mo, JBEINPA-001/IP-PODSZE2017- 201810053

Address: 581, 4th Floor, Sector-27, Gurgaon, Haryana, 122007

Date : 05/ 12/ 2024
Place: Gurugram

Form No. INC-26
[Pursuant to Rule 30 the Companies (Incorporation)
Rules, 2014)

Advertisement to be published in the newspaper for change
of registered office of the Company from one state to another
BEFORE THE CENTRAL GOVERNMENT
Ministry of Corporate Affairs Ragional Director,
Western Region, Mumbai
In the matter of sub-section (4) of Section 13 of Companies
Act, 2013 and clause (a) of sub-rule (5) of Rule 30 of the
Companies (Incorporation) Rules, 2014
AND
In the matter of
KUMAKA INDUSTRIES LIMITED
A Company registered under the Companies Act, 1956 and having
its registeraed office at 404 Sharda Chambers, 33, New Marine Lines,
Churchgate, Mumbai City, Mumbai - 400020, Maharashtra, India.

PETITIONER

NOTICE is hereby given to the General Public that the Company
proposes to make application to the Central Government under
section 13 of the Companies Act, 2013 seeking confirmation of
alteration of the Memorandum of Association of the Company in
terms of the special resolution passed at the Annual General
Meeting held on 25th September, 2024 to enable the Company to
change ils Registered Office from the “Jurisdiction of ROC Mumbai,
Maharashira”, lothe "Jurisdiction of ROC Ahmedabad in the stale of
Gujaral”

Any person whose inlerest is likely lo be affecled by the proposed
change of the registered office of the company may deliver either on
the MCA-21 portal (www.mca.gov.in) by filing investor complaint
form or cause o be delivered or send by regislered post of histher
objections supported by an affidavit stating the nature of his/her
interast and grounds of oppaosition to the Regional Director, Ministry
of Corporate Affairs, Western Region at the address Everest 5th
Floor, 100 Marine Drive, Mumbai - 400002, Maharashtra within
fourteen days of the date of publication of this notice with a copy to
the applicant company at its registered office at the address
mentionad below; 404 Sharda Chambers, 33, New Marine Lines,
Churchgate, Mumbai City, Mumbai - 400020, Maharashira, India.

FOR KUMAKA INDUSTRIES LIMITED
Sd/-

PANKAJ MANILAL KADAKIA

MANAGING DIRECTOR

DIN: 00166339

ADDRESS: S/O MANILAL KADAKIA,

24 ABHISHEK COLONY, RACE COURSE CIRCLE,
VADODARA - 390007 GUJARAT, INDIA

Date: 4" Decembar 2024 For Hasita Developers Pvt. Ltd

FORM G (VERSION-2)

DUV R P SR .-

INVITATION FOR EXPRESSION OF INTEREST FOR EXCLUSIVE LINEN
FABRIC PRIVATE LIMITED OPERATING IN MUMBAI, MAHARASHTRA
AND SILVASSA, GUJARAT
(Under sub-regulatian (1) of reguiglion 384 of the Insohency and Bankrupley Board
of Indzz (Insolvency Resaluton Process for Carporate Persons) Reguiations, 2018)

SL RELEVANT PARTICULARS

£, | Nama of the corporate debtar along |Exclusive Linen Fabric Private Limited
with PANI CIN' LLP No CIN : UITZ88MHZ020PTC336284

PAN | AMFTETREEC

£ | Address of the registered office Tex Centre Premsses Society Gala
202 H Wing 28/A Dpp Chandwali Rd,
Sakinaka, Mumbai City, Mumbsi, Maharashira,

India, 400072

s

URL of wabsile https:elfpl.stellarinsolvency.com!

4. | Details of pla;:e where maorty of fixed
dseals ara ncated

Mumbai, Meharashira & Silvassa. Gujarat

n

Infermation yet 1o be recenved from
the management of the Corporats
Deblor.

Installed cagacity of main products!
AEIVICES

Tumovesr- Rls. 51 &7 13,000 {INR Fifty-Ons Crore
Saxty-Seven Lakh Thilesn Thousand Only), a5
per the last audited Balance Sheet filed by the
Corporata Dabtor for the FY, 2022-23

6. | Quanlity and valea ol main products!
services sold in the last financial y=ar

=

Employees- 17

Number of employeas workman
Workers- 86

8. | Furthar details Including kast available
financial statoments (with schaedules)
of two years, lists of creditors are
available al URL

For detsils, please contact &t
cirp@exclusivelinenfabric.in

Visit website;

https:i/elfpl stellarinsolvency.com/

9. | Eligitdlity for resciubion applicanls
under section 25(2)(h) of the Code &
avadable at URL

For datails, please contact at
cirp@exclusivelinenfabric.in

Visil websde:

https:Velpl stellarinsolvency.com/

10| Last date for receipl of expression ol
interest

11.| Date of issue of provisional list of
prospechve resaluban apphoanis

03rd January 2025

13th Janusry 2025

12 | Last date for submission of abjections [18th January 2025
f0 provisional list
11| Data of issus of Final lisl of |2Bth Janusry 2025

Prospeclive Resolution Applicants

54| Date of Issue of Information (0@nd February 2025
Memorandum. Evalugtion Mairx and
requast for Resolution Plans

prospective resalubion appfcants.

15 | Last dale for sutemission of resciutian [04th March 2028
plans
16 | Process ermail ki o submd Expression clrp@@exciusivelinanfabric.in
i ofinterest
Rajan Garg
(Deemed) Resolution Prefessional
IBBIIPA-001NP- PO2ISTI Z021-2022) 13624
For Exclusive Linen Fabric Private Limited - Under CIRP
Suite Mo. 5, 8th Floor, 207, Embassy Centre,
Place : Mumbal Jamnalal Bajaj Marg, Nariman Point,
Date :05.12.2024 Mumbai, Maharzshira - 400021

FORM A
PUBLIC ANNOUNCEMENT

{Under Regulation & af the Insalvency and Bankrupfcy Board of India
{Insolvency Resolition Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

TRANZLEASE HOLDINGS (INDIA) PRIVATE LIMITED

RELEVANT PARTICULARS

Tenease Hoidings (fnda) Private Limked
TOB06 2006
Regstrar of Comparees, Mumba

| Name of coparate debior
| Certer of incomoration of corpormle etior
Aunhoeity under which conporase delins
| & mCorpoaies rl:grs-'erm
4. 'Comporate idartty Mo/ Limbed Liabiny
| Kertification No. of corporate delbroy
5. | Acklress; of thee regiasned office sl
prcpal oifice (F &y of oponEle

!-‘-'-.‘-"!-'

TUEEDIOAHPOOEPTCIR252R

" Regd, DFfice: Fagse Na. 895, Trgaali AP, Patsker
Fiol, Kalambhea Shahapor, Halamgaon, Thana,

| thcvine | Shahiapur; Mabarnshim, Incl, 428600,

A, | Insohency commencerTeant dae in O-12-2024 |Orcler Repsiedd on 024-123-2004)
| respact of gorporate detnor |

7 | Estimaad cate of dosure of nsobendy | 02082005
[ eI DIOCESS (380 gl from the ceper dateol 04-12-20.24)

g, | Marme and regesrtion Tarber of the
nsolency potessonal BCling as ntenm
m=oaton pinfessiora]

APV Insoheroy Profssiconasls Priate Limied
(Fomery xnown BS Meninan Insohency Protessioras
Ermerier Lirrebed] though s Deecton, Me Abs Birdon
| BB Feg. o BELPE-C00PA 2 2002-23 50021
Address: House Mo, 56, Sreshitha Viner, Naw Dalnl
Maticral Capial Tenitary of Delni- 110 020
| Emall- ipesinpya i
Corme. Acirize 108h Flodr, 1003, Fon 24, Near
feslon Hotel, Srdnu Bhavan Road, Thallsy,
Ahymoriabae] - 3900454
Process Email i, cirp irenziease@gmaioom)
TIRTFI0E 114 days from the recespt of the omer
_dater] 04-12.2024)

9. | Address and emall of the irmenm
resiLfion giofesionsl, &8 regsiems
{'with the: Board
100, | Ackdremzs arel & il 4o bee e fror
DHTESDONTENOS Wi e amenm
rescitian prdessioral

11 | Tast date for submission of cains

12 |Casses of cradions, f any, under clause  Not Applhicable
1) of saty section (&) of sechon 21,
BsoarEresd Iy the irtaam resoltion
| professonal |
10| Names of sohenty Pralessaonals Nt Applicanie
identified 1o act a5 Athorined
| Represertaine of oedions Ina class
{Thege narmes &or aach dlass) |
14, | fa) Rekevortt Forms ana (@b www bblpoyin
|} Detais of Buthdized represeriatives,  Grpbanseassiaral oom
i ane maiabe ot oy Mok Applcablo

Notice is hereby given that the National Compary Law Tribunal, Mumba: Bench - VI has
gradered the commencameant of a corporate Insolvancy resclution process of the
Tranzieasa Holdings {India) Private Limited on 04.12.2024 (Order recalved on
04.12.2024).

The erediters of Tranzlease Holdings (India) Private Limited. are horeby called upan to
submil their claims with prool on or before 18,12 2024 o [he inenm resolution
prafesRadandl al the adddress mentioned againat entry Ma. 10,

The financial crediars shall subymit their claima with prool by alectionic Mmeans onky. All
athercreditors may submit the claims with proot in person, by post or by electronic means.

Afinancial creditor balonging to a class, &s listad against the entry No. 12, shall indicate its
choice of authorized representative from among the three insalvency professionals listed
agninst antry No.13 to act as aulhorired representative of the class [speciy class] in Form
CA, - NA

Submassion of fakse or mesleading proafls of claim shall attract penaitics

FORM-B

(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation
Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF BECKHEM TRADING
PRIVATE LIMITED

Sl.
No. PARTICULARS

1. | Name of the corporate debtor

2 Date of incorporation of the
* | corporate debtor

3 Authority under which corporate
i debtor is mcorporated! reglstared

Corporate Identity No. / Limited
4. | Liability Identification No. of the
corporate debtor

Address of the registered office
5. | and principal office (if any) of the
corporate debtor

Date of closure of Insolvency

DETAILS
Beckhem Trading Private Limited
19/09/2013

Registrar of Companies, Mumbai

U74900MH2013PTC248324

Registered Office: Office No 304,
Lotus House, New Marine Lines, Near
Bombay Hospital, Mumbai - 400020.

6. . _Resolunon_r_’_n_:?ess ._24th October 2024
24th October 2024 (Order passed on
7 Liquidation commencement date 24th October 2024 and intimated by RP

of the corporate debtor to Liquidator on 02th December 2024)

Name- Rakesh Kumar Tulsyan
Registration Number-
001/P-01144/2018-19/11970
Reg Address- B-4, Vinay Tower, Kranti
Nagar, Lokhandwala, Kandivali East,
Mumbai - 400101

Email- tulsyanrk@gmail.com

Reg Address- B-4, Vinay Tower, Kranti
Nagar, Lokhandwala, Kandivali East,
Mumbai - 400101

Email- lig.btpl@gmail.com

01-01-2025 (30 days from the
Liquidation commencement date)
Notice is hereby given that the National Company Law Tribunal, Mumbai Bench |, have
ordered the commencement of liquidation of the Beckhem Trading Private Limited on
24th October 2024 (order received by liquidator on 02th December 2024.)

The stakeholders of Beckhem Trading Private Limited are hereby called upon to
submit their claims with proof on or before 1st January 2025, to the liquidator at the
address mentioned against item No. 10.

The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submit the claims with the proof in person, by post, or by
electronic means.

In case a stakeholder does not submit its claims during the liquidation process, the
claims submitted by such a stakeholder, and duly collated by the interim resolution
professional or resolution professional, as the case may be, during the corporate
insolvency resolution process under the Insolvency and Bankruptcy Board of India

Name and registration number of
8. |the insolvency professional acting
as liquidator

IBBI/IPA-

Address and e-mail of the
9. | liquidator, as registered with the
Board

10 Address and e-mail to be used for
" | correspondence with the liquidator

11. | Last date for submission of claims

Fory

GODREJ INDUSTRIES LIMITED
CiIN: L2424 1MH1883PLCOETTE
Registered Office: Godrey Gre, Piroishanagar, Easem Exprass Highway,
Vikhrak (East), Mumbai - 400 075, Maharashira
Tel.: G22-25t6 A010; Fax: (222518 BOGE
Emall kd: Javestor @ podreirds com, Webste: www.oodmindusines com

NOTICE

NOTICE |5 hareby given that the follomnrg Share Camificate = staled 1o ba leal | misplaced / siclen and
the registared holder Mermc | claimanl Berelo have appled to the Company for =sue of duphcate
Share Cartificate:

Falio Name of the Sharahobder No. of Disbinctive Share
Humber Shares Mos, lﬂaril!k:ate
fFace Volue| _ ) Mumber
1/ each) |  From To | :
MO12358 MUSTAN M EAGALWALA an {05070 7S | 0050703637} 2] &) 0409974

In case ary pason has any cams in respect of the above-mentoned sharesany objection|s) for Iha
ezuance of Letler of Corfemalian in tavour of e above staled appicart, heishathay should lodpea
their claim(s) o chjactionds) within 15 (Fiftean) days of the dets of pubication of this Motice. If within 15
[Fittean) days lrom the cale hemsal, nO ciaimis) are. roehved by the Company in respect ol the sax
Share Carificate, Latter of Confimation will be issued The pubic is harsby caulioned agairst deaiing
i any way with the above-mertoned Share Canficats -\

For Godrej Industres Limited

Sdi- |

Anupama Kamble

Place: Murrbai Company Secritary & Campliance Olficer
Date: December 5, 2004 {FCS 12730) |

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

SUMMIT CEMINFRA PRIVATE LIMITED
OPERATING BUSINESS OF INFRASTRUCTURE DEVELOPMENT. TRADING AND CONSULTANCY
(Uneiler sub-regulation (1) of regulation 364 of the Insolvency and Bankmaptcy Board of Indla
[Ensodvency Resoiutian Process fer Corparate Persoms ) Regulstions, Z018)

e _ RELEVANT PARTICULARS -
1, | Name of the ruruuualr debior Summit Ceminfra Private Limited
piong with PAN & CINS LLP Mo | GING 45201 MHZ008PTCZ 178346

| PAN; ASECRL1TTN
Regd, Office. Raheja Pount Wing B, 7th Floar,
Nehiry RBed. Nr Shamrss Vithal Banlk, Vakola,
Santacraz (East), Mumbal Cay, Mumbal,
Mahareshira, Irasa, 400055

: Mol available
%o Fived Asset availabie with Coeporate Destor

2,| Address of the regstared office

i URL af websie
4, Datails of piace where majonty of
| g Basels ana locatad
3, | Instafed capacity of rmain
| products services
B, | Quantity and valus of man
products) sandees sald in ast
fmancial year
7| Number of employess/ workmen
8. | Further detass Including last
andlilnbie finoncis! sttemens
with schadules) of two years, |sts
of creditars are avadable at URL
9| Eligitiility for resalution applicarts
undar saction 25(2)n) of the
Code is avallable at URL!

Mo intenmation availatie

%o informnation avallable

| Mo infarmation avallabie
Details, can be spught by sanding email at
| summitceminim. bo8gmisl com

| Details can be sough by sending email at
JpcSpmal.com

sEnmitceminf

10, Last cate for rer r-||1l of expeession | 20 12-2024
|-'1 n(raegr
11! Date of ssue of provisional list of | 30-12-2024
praspectve resolution appicants
12| Last date for submission of [0s01-2025
| cojections to provisanal list | |
13| Date of ssue of fine! list of 14-01-3025
| prospectve resolubon appecants |
14. Date of =aue of Infarmation 19012025

mamargndum, evaluaton rmalris
and request for resolution plans fo
| D"DEI_JE*ZI‘I‘E resolution apphcants
15, Last diate for subimission of
resalution plans
16| Process emad i to subm

| 18-02-202%

[ sunmitcemintm ho@email com

Expression of interest

IPE- NPV INSOLVENCY PROFESSIONALS PRIVATE LIMITED

{Formarly Known as Mantrab Insabvency Profossionals Private Lirmited|
Through s Director - M. Ritesh Prakash Adatiya

Appointed as Resotution Professianal

In the matter of Swnmd Cemndra Private Linvited

BB Reg, Na- IBBY/IPEOC401PA-2/ 2022-23/50021

AFA validity up to. 14 012025

Communication Addrass: 10th Finar, 1003, Zoa 21,

Ramdas #osd, Noar Avalon Hotal, Thalte|, Ahmadsbad- 3800589, Guarat
Email for Correspandence - summitceminfra she@gmiil oom,
rileshadatiyall @gmail.com

Date: O5th December 2024

Place: Mumhbai

CPS SHAPERS LIMITED
(Formerly known as CPS Shapers Private Limited)

CIN: LHE109MH2012PLC231T749
Regd, Office; 201204, Znd Floor, Swamini industrial Estate No.3, Opp. Varun
Industries. Manal Magar, Wallv, Vasai East, Thane 401 208, Maharashira, India.
Tel: 0250 245100172, 3246049
Emall: cs@dermawear.co.dn | Webzite: www.cpsshapersitd. com
NOTICE OF EXTRA ORDINARY GENERAL MEETING THROUGH VIDED CONFERENCING
(VC), E-VOTING INFORMATION, CUT-OFF DATE AND BOOK CLOSURE

1. Nefice is hereby given that the Extra- Ordinary General Meeling (EGM) of the Members of tha
Company wil be hedd on Thursday, the 26th day of December, 2024 3t 0400 PM. firstigh Video
Confarencing (VCY Other Audio Viseals means (OAVM) pursuant toappicatle provisions of the
CompaniesAct, 2013 read with read with General Circular Nos. 142020 and 1772020 daedAgri 8,
2020 and April 13, 2020 respaclively, Gansral Clraular No. 2272020 dated June 152020, General
Circular Mo, 332020 daled December 28, 2020, Genaral Circular No. 38/ 2030 daled Dacerbes
31, 2020, General Circular No. 10V2021 dabad June 23, 2021, General Circular No, 2672021 dated
Decemnber 8, 2021, and General Circular No. 32022 deted May 5, 2022, respectively, issued by
the Ministry of Corporate Affars (collectvely refered 1o a5 "MCA Circulars™) and Circular Nos
SEBVHOCCFDICMDICIRIP/20 2078 dated May 12, 2020, SEBWHOICFDICMD2ICIRPI2021/11
dated January 19, 2021 and SEBIMOICFDICMD 2 CIRPI2022%52 cated May 13, 2022 issued by
the Securties and Exchange Soard of India {colecivaly mefermad ioas "SEBI Croulars”), D fransact
the business as setoulinfe Nolice comaning the EGIW
Elgclronic copis of the MNolice of the EGM of the Company, have been zenl 1o all the
Mambers whose emadl addresses are regislered with the Company! Depasilory
Pamicipantis) The sad documenls are also avadable on the Company's webaila (&
wwa cpsshapersiid.com, & Websde of Slock axchange 1.6, www.nsaindia.com Mambers
canjoin and parliopale in tha EGM through VC/CAVM means anly
3. Theinstuctions (o joining the EGM and the procedure far remola a-voling or far casling vole
through e-voling system dunng the EGM has baen provided in 1he nolice of the EGM which
has been senl to the sharebolders along with login credantials, Members padicipatng
throwgh VC/AOAYM maans shall be counted for the purpese of reckoning guorum undear
Seclion 103 of the Companias Act 2013

4. Pursuant to the provisions of Section 108 of the Comparses Act, 2013 read with Rula 20 of
the Companies (Managament and Administration) Rules, 2014 as amended from lime 1o
tme and Regulation 44 of SEB| (Lsling Obligabons and Ciscloswe Reguiraments)
Reguiations, 2015, the company is providing to its members, facility Io exercise thei voles
elecironically an resalutions as sef out in the Notice, The Company has engaged the
servicas of Bigshare Services Privale Limited for providing remote e-woting facility. The
faciity of voting through electronic means will #isa be available &t the EGM and only thase
members, who are present in the EGM and have not cast ther vole on the resclutions
throwgh remote e-wolingand are otherwisa not barred from doing se, will be eligite o vate 3t
the EGM. The detads and instructions for remote e-voting and voting al the EGM forms part
of Notice.

8. The remacte e«voling period wil cormmence on Monday, December 23, 2024 at 09:00 A M.
and ends on Wednesday, December 25, 2024 21 05:00 P.M. A persen whose name appears
in the Regsler o Members/Baneficial owners as on cul-off Le, Thursday, December 13,
2024 shall be enlitied to sval the faclity of remote e-wafing ar e-yoting on (he day of the EGM
Persons who ara not members 35 on the cul-off date should treat this nolica for information
purpases only. The Register of Members and the Share Transfer Books of the Company will
reman closed from Friday, Decamber 20, 2024 to Thursday, December 26, 2024 (Doth
days mcusive) for the purpose of this EGM

The Board of Dwectors has spponted Ms, Deepali Kaushik, an Acdvocate, New Delhi, to
act as the Scrutinizer, 1o serutinze the enfire e-wotag process and e-veting at EGM in a fair
and Iransparet rannar

T, Incaseshareholgers! members have any quenes regarding logn, they may send anemad o

investor@tigshareonine com or contacton: - Tek 1800 22 54 22

I

@

Sd/- (Insolvency Resolution Process for Corporate Persons) Regulations, 2016, shall be Far CPS Shapers Limited
IPE- NPV INSOLVENCY PROFESSIONALS PRIVATE LIMITED deemed to be submitted under section 38 of Insolvency and Bankruptcy Code, 2016. ; ; icati i
(Formary Known as Mantrah Insalvency Profesalohals Private Limited) Submission of false or misleading proof of claims S{;,ya" attract peﬂ:lst,ies (Formerly known as CPS Shapers Private Limited) appllcatlons! need not to apply again.
Theough its Director - Me. Atul Tandon : Sdi- d/
Appoirited as Interim Resolution Professional I:P}IE:; 4;:1u?"abc;mber 2024 Rakesh Kumar Tulsyan Bhawna Kumar Ref. No.: PAH E 2024/24 >
n erof T & Ho {India} Private Limite : 1 . ini
Oate: 05,12.2024 T e NacIBERWE DDA P 2/ 2020 23/50021 Liquidator of Beckhem Trading Private Limited| | Date: 05.12 2024 Whole Time Director | | | R€f- NO.: PAHSUS/Estab./2024/247  (Yogini Ghare
Pl Ml Wb ptaiiin b otgpo it et orctsmbingown Reg. No- IBBI/IPA-001/P-01144/2018-19/11970| | Piace: Meerut oin: oasarosa | | | Date : 02/12/2024 Registrar)

| VARKADE HOUSE WEST : DILIP HOME NORTH : OPEN PLOT SOUTH : ROAD

| Description 01 Immovable Property/Properties Mortgaged : OFFICE NO. 308, ON 3RD

Loss of share Certificates
NOTICE Is heraby given Ihat the following Share Certificates for 2000 shares of Kotak
Mahindra Bank Limited having registered offica at ZTBKC.C 27, G Block, Bandra Kurla
Complex, Bandra (E}, Mumbai- 400051 have been lost, misplaced siolen and | or are
gnlraceable

Member's Reod Folle | Share Certificale Nofs) | Mo, of Distinctive Noa.
Shares
From To
AMFO26137 237838 100 23684591 235846590
KMFT26137 237830 100 23884601 ZI8E47T90
EMFD2G6137 40149 200 95278025 goETuzed
KMFO26137 S0E023 600 228200062 | 2292008661

Application has been made by us, the registered Share holder(s) of the Company, for issue
of duplicate share certificaie(s) m repiacement of the above Share cerfificates, Any person
haning any obyection 10 the Ssue of the duplicate Share certficateds) in lieu of the above
mentioned onginal Share cerfihcates is requested to lodge with the Company at the above
address or to its Registrars M/ KFin Technologies Limited., Selenium Building, Tower-8,
Plol No 31 & 32 Financial Disiricl Nanakramguda, Serilingampally, Hyderabad
Rangaredd|, Telangana India - 500032 their objection thereto in writing within 15 days
from the date of this publicaton

Date : 04-12.2024

<= AMBITFrvest AMBIT FINVEST PRIVATE LIMITED

Corparale DI Rarakia Wall Szeat, 5% lloor, & 506-510, Anchar-Kurta Hoad, Andherl East, Mumbal-100053
DEMAND NOTICE
[Linder The Provisions of The Securfsation and Reconstruction of Financial Assets and Enforcement of
SecurityinferestAct 2002 ( The Acl”) and The Security Inferest (Enforcement) Rubes, 2002 (“Tha Rules™)
The undersgned beng the authonzed officer of Ambit Finvest Private Limited under the Act
and in exarcige of powers conferred under Sechion 13 (12} ofthe Act read with the Rule 3. issued
Demand Notice(s) under Section 13(2) of the Act, calling upon the following bormower(s) to
regay the amount menboned in the respacive nobce(s) within B0 days fram the dake of receipl
of the said nofice. The undersigned reasonably beBawes that borrower(s) is/are avoiding the

Saharsh Marketing & Finance Pvt. Lid,

service of the demand natice(s), therefore the service of nofice is being etfectad by affucation
arr:.«umcallunasmﬁulub rhec,unl-'-nlsufdEfrlam:nuucms]arEFﬂmatt"“rem.x:hjw
‘Name of the Borrower{s) Demand Notice Date & Amount
1. HOTEL SHREE GANESH SWEETS 21.10.2024. Rs. 25, 14, 233.29
2. DINESH BHAGWAN KUDAV (Rupees Twenly Five Lakhs
3. DIPALI DINESH KUDAV Fourteen Thousand Two Hundred

4. BHAGWAN HARI KUDAV Thirty Three And Twenty Nine
Lan Nos. KALDOOODOOG098 1 Paise Only) As On : 21.10.2024

Description Of immovable Property/Properties Mortgaged : GALA NO. 1, 2, & 3 AT
GROUND FLOOR, CONSTRUCTED ON HOUSE NO. 344-4, AREA ADM. 310 30. FT.
EQUAL TO ABT. 28.8 50. MT HOUSE NO. 344-B AREA ADM. ABT. 992, 50. FT. EQUAL
TO ABT, 92,16 SO. MT. TOTAL AREA ADM. ABT 1302 SQ. FT. BUILDING KNOWN AS “
GANESH BUILDING™ OPP. SHENVA HIGH SCHOOL, SHAHAPUR DOLKHAM ROAD,
SURVEY NO. 20 AT VILL SHENVE, SHAHAPUR, TAL. SHAHPUR, DIST. THANE - 421
601 MAHARASHTRA. BOUNDARY OF THE SAID PROPERTY: - EAST : RAMAN

Ilemand Hollcu nala & Amounl

23.11.2024. Rs. 25,37,900.98/-
(Rupees Twenty Five Lakhs Thirty
Seven Thousand Nine Mundred
And Ninely Eight Paize Only)
As Om 16.11.2024

Name of the Borrower(s)

1. ABHINAV CABLES 2. M/s SIMLA CABLES
3. W/s. ZODAK NETWORK SERVICES
4. PANDURANG APPA ADKAR
3. ZAMEER AHMAD ISAHAQUE SHAIKH
6. KURIYAKOSE CHAKKUNNY KARIKUTTIKIRAN
Lan No. 1. HODODODOOD3 18548
2. HODODDOOOD31865 3. HODODOODOG31 868

FLOOR, ADMEASURING 26.02 0. MTRS. (BUILT UP AREA), IN THE BUILDING KNOWN
AS "RUBY MONARCH ARCADE™ & SOCIETY KNOWN AS RUBY MONARCH ARCADE
PREMISES CSL", CONSTRUCTED ON LAND BEARING CTS NOD. 67, 675/1 7O 4 SITUATED
AT OPF. SAKINAKA POST OFFICE, SAKINAKA, VILLAGE - MAROL, TALUKA — ANDHERI,
| MUMBAI - 400 072. BOUNDARY OF THE SAID PROPERTY: - EAST : SAKIVIHAR ROAD
WEST INTERNAL ROAD NORTH : DPEN PLAY SOUTH - SAKIVIHAR ROAD

Name of the Borrower(s) Demand Notice Date & Amount

1. LAXMI MEDICAL AND GENERAL STORES 18.11.2024. Rs. 35,17,137.97/-
2. LAXMI MUKUND MASRAM (Rupees Thirty Five Lakhs
3. MOHAMMED SABIR AB MANMNAN Seventeen Thousand One Hundred
Lan No. MUMOCDOD0054746 Thirly Seven And Ninety Seven
Only) As On 16.11,2024

Demlmlnn {0 Immavable Property/Properties Mortgaged : PROPERTY 1: SHOP NO. 3
AT THE GROUND GLOOR IN THE BUILDING KNOWN AS AAI RESIDENCY CHS LTD.,
ADMEASURING AREA 177.50 S0, FT BEING SITUATED AT GAT NO. 16, PLOT NO. 63,
|AT VILLAGE USARLI KHURD, TALATHI SAJA VICHUMBE, WITHIN LIMITS GROUP
GRANM PANCHAYAT USARL! KHURD TAL. PANVEL DIST RARIGAD WITHIN THE
| REGISTRATION DISTRICT OF RAIGAD AND SUB - REGISTRAR PANVEL - 410 2086,
| BOUNDARY OF THE SAID PROPERTY: - EAST : ROAD , WEST : SAMARTH BLDG |
NORTH : NEELKANTHBLDG SOUTH : ROAD
| PROPERTY 2: SHOP NOD. 4 AT THE GROUND GLOOR IN THE BUILDING KNOWN AS
AAl RESIDENCY CHS LTD., ADMEASURING AREA 208 S0, FT BEING SITUATED AT
| GAT NO. 18, PLOT ND. 63, AT VILLAGE USARLI KHURD, TALATHI SAJA VICHUMBE,
|WITHIN LIMITS GROUP GRAM PANCHAYAT USARLI KHURD TAL. PANVEL DIST
RAIGAD WITHIN THE REGISTRATION DISTRICT OF RAIGAD AND SUB — REGISTRAR
| PANVEL — 410 206, BOUNDARY OF THE SAID PROPERTY: - EAST : ROAD , WEST .
| SAMARTHBLDG , NORTH ; NEELKANTH BLOG SOUTH : RDAD

Name of the Borrower(s) Demand Notice Date & Amount

1) SHIVSAI COLLECTION 19.00.2024. Rs. 21.66,825/- (Rupees Twenly

2) VISHAKHA CHOUDHARY One Lakh Sixty Six Thousand Eight Hundred
d) DHIRENDAR V CHOUDHARY Twenty Five Paisa Only) Az On 18.09.2024

Lan No. KALODOOO 1006608

| Description Of Immovable Property/Properties Morigaged : FLAT NO, B2/47, ON
|FOURTH FLDOR, IN SACHDEV NAGAR CO-OP HOUSING SOCIETY LT. MEASURING
|AREA 520, SO.FTS.( BUILT UF ) THE FLAT 15 WITHIN THE LIMITS OF ULHASNAGAR
MUNICIPAL CORPORATION AND WITH DISTRICT THAME, TALUKA AND SUB-
REGISTRATION THANE AND THE SAID FLAT IS ADJOING THE THE CTS NO, 1787 AND AT
ULHASNAGAR, TALUKA- ULMASNAGAR, DISTRICT — THANE, MAHARASHTRA -
|421003. BOUNDARY OF THE SAID PROPERTY : - EAST - BLDG NO. B-1 WEST -C
|WING NORTH -DWING SOUTH - ROAD S CWING

| Thie borrowerds) are harely advised to comply with the demand notice(s) and to pay the demand
| amaount mentioned therein and heseinabove within 60 days from the date of this publication
| togather with applicable interest. additional interest, bounce charges, cost and expenses fill the
| date of realization of payment. The borrowars) may note that AFPL is a secured creditor and the
loan facilty availed by the Borrower(s) 5 a secursd debt against the immavable
property/properties being the secured asset{s) mortgaged by the borroweris).in the event
horrower(s) are fallec to discharge thel kabilties in full withe the stipulated time, AFPL sha® be
entiled to exarcise all the rights under Saction 13(4) ol the Actto take passassion of the secured
assells) inciuding but naf limied 10 ransfer the same by way of sale or by invoking any other
remady avaitable under the Act and the Rules thareunder and realze payment, AFPL is also
empowerad 1o ATTAGCH AND/OR SEAL the secured assets) before anforcing the right to sak or
transier. Subsequent tothe Salk of the secured asset(s), AFPL also has anght to mitiate separate
legal procoadings to recover tha balance dues. in case tha vakue of the martgaged properties is
insufficient 1o cover the dues payatie to the AFPL This remedy Is in a0dition and Indegendeant of
all the ather remedses available 1o AFPL under any ather law. The aitention of the borrower{s} is
imyited 10 Section 13(8) of the Act, inrespect of time available, 10 radeam tha secured assats and
further 1o Section 13(13) of the Act, whereby the borrower{s) are restramed/prohibited from
disposing of or dealing with the secured assat(s) or fransferring by way of sa&, Ipase or
otherwise {ofher than in the ordinary cowrse of busness) any of the securad asset(s), without
prior wttan consent of AFPL and non-compliance with the above is an offence pumishable
under Section 29 of the said Act. The copy of the demand nofice s avadable withthe ungersigned
and the boerower(s) may. if they so desim, can collect the same from the endersigned on any
working day during normal office hours

Date : 05, 12,2024, Place: Mumba:

Sd/- Prashant Ohal, Authorisad Officer
Ambil Firvest Private Limited

(ﬁi“éers

ﬂ PUNYASHLOK AHILYADEVI HOLKAR @

A
* SOLAPUR UNIVERSITY, SOLAPUR %=~

(Under Maharashtra Public Universities Act, 2016)
Phone No0.0217-2744770 Email-registrar@sus.ac.in
Ref.: Advertisement No.:

1) PAHSUS/Estab./TP-1/2024/212, dtd. 24/07/2024

2) PAHSUS/Estab./TP-1/2024/213, dtd. 24/07/2024

3) Extended date for submission of form Notification
Ref. No. PAHSUS/Estab./2024/227, ditd. 27/08/2024

NOTIFICATION

It is hereby notified to all the concerned that the last
date of submission of application forms for the posts of
1) Professor, 2) Associate Professor as advertised vide
above referred 1, 2 & 3 is hereby extended up to 17th
December, 2024 (up to 5.00 p. m.)

All are therefore, requested to note that the last date
of submission of form is Tuesday, 17th December, 2024
(up to 5.00 p. m.). Further details can be downloaded
from the University website sus.ac.in under the link of
Recruitment/Employment Opportunities.

Note: Candidates who have previously submitted

financialexp.epaprin
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Cortificate Vishal Ramidas Kamatkar
ard Santosh Ramdas Kamatkar,
mernkers of Frarthara Co-op Society
(Plot oo 188, Seoor 184, Neml, Mayi
Mumbar - 100/06), ho'ding House Na.
43, have reported the |ess of Orignal
Share Certif cate No. 36 [for Shares 171
170). Ihecertficate |ists the names 5.U.
Parmar (origina allottee), erd
subsegquent holders Nitie Koarar
Srivastav.
As per CIDCO Firal Order Ref ho.
CIDCO/ESTATE-1/2023/80002110458,
they have apolied (o a duplicale
certficate. The Society wites claims or
abjecticns within 14 deys of this nodee,
Suppuarling decumanls must be
submitiec to the Society Secratary atthe
ahove address.
IT no claimsfobjections 2re rece vad
within the stipulated tine, the Society
will proceed 13 33ue the dupicste
cerificaie par ils bye-laws. Tha Sociely's
registered bye-laws are available for
inspection at the Secretary's office on
working days from 200N w4 PM.

By Order of 11e Secretary,

Prarthana Co-op Socisty
Date: 05,/12,2024

Place: Novi M umba
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